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COMMITTEE ON PRIVATE MEMBERS' BILLS AND RESOLUTIONS
(THIRTYSIXTH REPORT)
(Fowrth Lek Sebha,

L the Chaitman of the Conmittee on Private Memben’ Bills and Resolutions,
l;‘anrg been authorised by the Committee, present on their behall this their Thirtysinth
eport.

2. The Commitice met on the 19th August, 1968, for examination ol the following
Constitution (Amendment) Bills under Rule 294 (1) (a) of the Rules of Procedure: -

* () The Constitution (Amendment) Bill, 1968 (dmendment of Seventh
Schedule) by Shri Yashpal Singh.

* (2 The Comtuution (Amendment) Bill, 1968 (Amendment of article 130) by
Shri Yashpal Singh.
Examination of Constitution (Amendment) Bills

3 The Member concerned had been invited to t before the Commitiee his
views on his Bills. Shri Yashpal Singh attended the sitting.

4. The Committee considered the Bills and arrived at the [ollowing hndings as o
isult of their examination of the Bills:—

Findings of the Committer

(1) The Constitution (Amendment) Bill, 1968  (Amendment  of  Secenth
Schedule) by Shri Yashpal Singh

The Bill sought 1o amend Seventh Schedule 1o the Comtitution with a4 view 10
ttamier entry No. 8 regarding “intoxicating liquony™ from the Mate List 10 the (on
current List.

Alter considering all aspects of the matter, the Commitiee recommended that the
Mcmber might be permitied to move for leave o introduce the Bill

(2) The Comstitution (Amendment) Bill, 1968 (Amendment of article 1 M) In
Shri Yashpal Singh.
I'he Bill sought to locate a permanent Bench of at least three Judges of Supreme
Coun in Bangalore.
After considering all aspects of the matter, the Committee recomimender] that the
Member might be permitted to move for leave 1o introduce the Bill
Recommendation

5. The Committce recommended that Shri Yashpal singh be permitted 100 aune fin
teave i introduere his Constitution (Amendment) Bills,
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